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C.A.(CAA) No. 115/ALD/2017,CP No. 134/ALD/2017

Shri Anil Kumar, PCS for the petitioner counsel. Advocate, Shri Krishna
Agarwal for Income Tax Department. He files reply/ comments on behalf
of the Income Tax Department on the Proposed Scheme of

amalgamation.

A copy thereof is provided to the petitioner counsel. He is at

liberty to file its comments, on the Reply/ Reports of the Income Tax

Department.
The matter to be listed on 14" March, 2018.
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